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CEN TRAL AOMINISTRATI VE TRIBUNAL PRINCIPAL BENCH

R, AN, 281/99

N

0a No,1717/95
New Dslhi; this the XN  day of January, 2000
HON 'BLE MR, Se R ADIGE, VICE CHAIRMAN(A) o
HON'BLE MR.KULDIP SINGH,M MBER(I)

s. M, sinha,

G-T, Palika Niuas,

Lodhi Road, .

New Delhi =3 sssoe mplicaﬂto'
Ugrsus

Union of India, through its

Secratary, _ _
Ministry of Infomation &

Broad casting,
shastri Bhauan,
Rajendra Prasad R ady

NQU 031 hio

2. 0Oirsctor General,
aAll India Radio, .
pkashwani Bhauwan,
Paliamaent Streat,.
Now Delhi -1 ooooRBSpondentQO

ORDER(BY CIRCUL ATION)
HON'BLE MR, So Re ADIGE VICE CHATAMAN(A) o

Perused the Ra.

2. None of theq rounds contained therein bring it
within the scope and ambit of section 22(3)(F)AT act
read with Order 47 Rule ' OPC under which along any
order/decision of the Tribunal can bo ravisued.

3 Tha R,A s rejected,
M- P
( KULDIP SINGH ) ( S.R.ADIGE )
maBER(D) VICE CHAI A &N (A) o
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